FORMB
iAol PUBLIC ANNOUNCEMENT
ation 1z of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations 20.1
, 2016
FOR THE ATTENTION OF THE STAKEHOLDERS OF M/S MAKRO CAST PRIVA)TE EIMITED }

~.| PARTICULARS R DETAILS e ,
1.1 Name of corporate debtor M/s. MAKRO CAST PRIVATE LIMITED
2. | Date of incorporation of corporate debtor | 26.07.2004
3.| Authority under which corporate debtor 7

Is incorporated/registered G jpyauaca
4.1 Corporate Identity No of corporate debtor U27109AP2004PTC043747

5. | Address of the registered office and S-F6, Geetanjali Apartments, Tikkle Road Mogalrajapuram,
principal office (if any) of corporate debtor Vijayawada, Krishna District, Andhra Pradesh- 520 010

6.| Date of closure of Insolvency Resolution 15.10.2024
Process/Liquidation Process

Liquidat .
7| comorate yopmomencement date of | 16 1024 (oder received on 19.10.2024

8.] Name and registration number of the KANTIPUDI VENKATA RAJU

insolvency professional IBBI/IPA-002/IP-N01125/2021-2022/13675

acting as liquidator

9.| Address and e-mail of the liquidator, D No: 4-198, Manikya Nagar, Valasapakala,

as registered with the Board Kakinada - 533 005, East Godavari District, Andhra Pradesh.
E-Mail: kantipudiven@gmail.com

10) Address and e-mail to be used for D No: 4-198, Manikya Nagar, Valasapakala,
correspondence with the liquidator Kakinada - 533 005, East Godavari District, Andhra Pradesh.
E-Mail:kantipudiven@gmail.com

1.|Last date for submission of claims  [15.11.2024

Notice is hereby given that Hon'ble National Company Law Tribunal, Amaravati has ordered the
commencement of liquidation of M/s Macro Cast Private Limited on 16.10.2024 (Order received
by the liquidatoron 19.10.2024)
The stakeholders of M/s Makro Cast Polymers Private Limited are hereby called upon to submit
their claims with proof on or before 15.11.2024, to the liquidator at the address mentioned against
item No.10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or b_y electronic means.
Submission of false or misleading proof of claims shall attract penalties. ' .
[In case a stakeholder does not submit its claims dulring the quuidatlop process, the claims
submitted by such a stakeholder during the corporate insolvency rgsolutlon process under the
Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016, shall be deemed to be submitted under section 38] .
Name of liquidator: Kantipudi Venkata Raju

Regn No: IBBI/IPA-002/IP-N01125/2021-2022/13675
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A1 Name of the Bormewar & Mortgagor, Mr Jannu Ramesh
Account No, ; 0931 7511000010 & 02915115004321
Branch; Wamnga{ 157720}

Outstanding Amount; Rs.9,17,982.00 as on 30092023 wih brther mlerest
charges, exuenses et Demand Nouce Dated 220632024
Deacripbon of immoyable property, Equitable Mangage of A% Mal pat ;d pans!
s H e 11241237 ang 10151 140LD) Measumg 77 36 Sq vy stuliged &
destiacel Road newr SN KLearnens and J¢ Coede Warangy! and wlw tmis of
Greater Muncapt coponiton, watangal ;d wih n he imB of the regstaton ds-
rul waranagal and tounded by Eant Roed, Weal House and Open ard e oftad
D heJanmu Prasad Norh Mouse and open place alotfad b he Javu Vi Kumar
Souh. Houss o Mohd. Arkoes.

Stands in e name of Sh.Jannu Ramesh Sio Late Vonhataish
Date: 18-10-2024 Sd~ Chie! Manager! Authorized Officer
Place: Warangal Punjab National Bank

Mahindra FINANCE

Registered Office al: Gatewny Bukding. Appoilo Bunder, Musbas- 400 (01
Corperate office at: 8 Wing, 3d Floor, Agastya Corporate Pack, Prams! Amd
Budding. Kameni Juncion, Rurla West Mumbae 400 070

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES [UNDER RULE 8(8)}
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Important Dag
Date of Sale of Bid document Oclober 21, 2024
Date of inspection Every working d

5.00 pm with priog

Last Date of Submission of Bid November 18, 20

Opening of Bids November 19, 20

Date and Time of E-Auction November 20, 20
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